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SHRI SOMCHAND SOLANKI : Sir, 
the Vakil Jehangir Mills of Ahmedabad is 
closed for the last six months and so many 
representations have been forwarded to the 
Prime Minister and the Minister also. May 
I know from the hon Minister as to what 
is the decision of the Government to run 
these mills of Ahmedabad ? 

SHRI L. N. MISHRA : This was before 
the High Court and the High Court has 
recently given the decision. Now. we have 
decided to hand it over to the Co-operatives 
and if the Co-operatives come forward, we 
shall help them also financially through 
t;le Industrial Finance Corporation. 
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SHRI MOHAN DHARIA: I have 
already replied that this will take about 
three months. Planning is a continuous 
process. Having regard to our commitments 
to the people whatever action is req uired 
shall have to be taken. That is why the 
Fourth Plan is being reappraised. 

MR. SPEAKER : It should have been 
linked with the previous question. 
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SHRI MOHAN DHARIA : This 
session is not likely to go beyond three 
months. It is not possible to bring the 
document on reappraisal of t he Plan before 
this Session of the House. 
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SHRI SHY AM NANDAN MISHRA: 
There has heen no discussion on the Fourth 
Five-year plan in this House. So, would the 
Government try to see that the Fourth Five-
year Plan is being discussed before its re-
appraisal is discussed in this House? 

SHRI MOHAN DHARIA : There is 
!llr~d)' a Motion in this House which was 
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referred to our Ministry. We have given our 
consent that it should be taken up for 
discussion during this session so that we 
shall get fresh ideas from hon. Members 
which should be useful for a proper re-
appraisal of the Fourth Plan. 

MR. SPEAKER : There have been 
already so many questions. 

SHRI SAMAR GUHA : For relief and 
food of the Bangia Desh refugees, as per the 
note circulated by Rehabilitation Ministry. 

MR. SPEAKER : All roads go to that! 

SHRI SAMAR GUHA: About three 
thousand crores are required, but so far only 
Rs. 30 crores have been received from the 
foreign countries. I want to know whether 
as a result of the additional burden regarding 
food and relief relating to Bangia Desh 
refJgees, our Plan will be reappraised and 
re-drafted. If not, we want to know how 
this provision will me met. 

SHRI MOHAN DHARIA : At the time 
of the reappraisal the difficult situation 
created by the influx of refugees will no 
doubt be taken into consideration. 
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THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA): (a) and 
(b). No, Sir. The Government of India 
have decided to give ad-hoc excratia grants 

to Indian Nationals and Indian Companies 
whose properties had been seized by the 
Govemmment of Pakistan during Indo-
Pakistan Contlict of September, 1965. Full 
details of the claims duly supported by 
documentary evidence have been called for 
from the parties concerned. The payments 
will be made as and when the verification of 
the claims is completed. 
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